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Different Rates of Levy Sugar im
Different Zones

2329. SHRI MOTIBHAI R. CHAU-
DHARY: Will the Minister of AGRI-
CULTURE be pleased to state:

(a) the reasons for fixing different
rates for levy sugar in different zones
and whether in some zones these
rates are even below the production
cost; if so, in which zone anq the
reasons therefor;

(b) the nameg of the zone where
levy sugar rates are the highest and
the production cost thereof; and

(c) the reasons for fixing the lowest
rate for levy sugar in Gujarat?

THE MINISTER OF AGRICULTURE
AND RURAL RECONSTRUCTION
(SHRI BIRENDRA SINGH RAO):
(a) For the purpose of fixing the prices
of levy sugar, the country has been
divided into 16 geographical zones on
the recommendations of the expert
bodies like Tariff Commission and the
Bureau of Industrial Costs & Prices
which have investigated the cost struc-
ture of the sugar industry in the past.





